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show that the iDC~ in exports 1s . now-a-
days mainb'--not enurely-confined tD 
articles which previously did not fiaure ~ry 
largely in our exports such as jewellery, 
readymade garments, handicrafts, leather 
aoods and all that. Whereas our tradi-
tional export· items like tea, jute goods, 
Iea~, hides, I am sure, all these things 
have shown steep fall. So, I would like to 
know from him whether there is any trend 
towards any change in the export pattern 
and if so, how the Government proposes 
to step up our export performance in the 
tipt of these changes ? 

SHRI DINESH SINGH : There is no 
change in the overall policy as such. 
Greater effort is being made to diversify 
our exports so that we are able to export 
more things than what we did in the past. 
We cannot depend only on the export of 
commodities. We are now trying very hard 
to export engineering goods, jewellery, and 
various other things that are made, which 
is a value added export instead of just 
exporting the primary produce. Our effort 
is to add value and then export it. But 
that does not mean that there is any Jess 
effort to export the traditional items. They 
are also being exported. 

So far as the direction of exports is 
concerned, the old directions are being 
maintained and we are making effort to 
find new markets for our goods. 

RAO BIRENDRA SINGH: Knowing 
what you would be interested in, Sir, so far 
as this question is concerned, I would like 
to ask the hone Minister as to what steps 
have been taken by his Ministry to promote 
export of fresh fruits and vegetables. There 
is a very larae scope for increasing the 
export of these commodities. Is it a fact 
that the subsidy for the export tbat is made 
available by the Commerce Ministry is only 
available to exporters of fruits and vegeta-
bles, the people who collect this produce 
from the cultivators. The farmers are not 
ae~ any benefit. Hundreds of crores of 
rupees ate given as air freigh~ subsidy, as 
transP9rt subsidy, to the IDlddlemen who 
only cOt1ect the produce from the farmers 
and no benefit flows out to the farmers. 

Would the hon. Minister be pleased to 
atate '" to what schemo is be thinkiDg of 
and what are dlc steps already takeD by the 

Commerce Ministry to tI)' aa4 pnw_'" 
wum~offtwm ~ V~gw. ... 
country just because it cannot &c 'exported? 
The farmers are not gettina the ~ of 
any scheme formulated by the ~ 
Ministry. 

.SHRI DINESH SJNOH: TIere are 
two issues that bon. ldember ... raiiet. 
One is the question of support that '" are 
giving for exports. May I say tlia1 .. ad 
making every effort to promote tile ts.port 
of fruits and vegetables 1 IJI feet .. 
export last year over the pteVious year .... 
gone up by 4.24 per cent. It. ~ 
a new item as compared to' tho tracIitib.Iid 
items of the past and the!efore mere aIbit 
has to be made in this regard. Alto then 
are certain rules and rep1ations whidi the 
importing countries have reaardiDa import 
of fruits and vegetables, which at timet 
become an impediment. But there is .. 
Agricultural Produce Export Developmeat' 
Authority in the APEDA which is spai4-
cally responsible for assistina the QpOrt of 
fruits and vegembles. 

The other question that tbe Ben. 
Member has raised 15 a rather basic ODe as 
to what is the profit of the producen .-
compared to that of exporters. Now. I do-
not have those figures with me but I daat 
say that there would be a dift'enmce. Thiit-
is not only in the fruits and ~ 
business but in all goods that are mamfac. 
tured and sold. There is always a mart up 
between the cost of production and the sale 
price. 

As regards assistance, Sir, the assistaaae 
is giv.:n only to offset any disadvantaae that 
the exporter may have in comparison,,-
the exporters from other countries. Aad, 
therefore, this system is requi1Ied to be 
given only to make our aoods competili¥e 
in international market. 

River Ibsia AwtJaoritT 
*53. SHRI H.N. N .. \NJB GOWDAt : . 

PROF. RAMKRISHNA MORa. 
Will the Minister of WATER RJIJb. 

URCES be pleased to state: ~ 

(a) whether GOVCl'.QJJ1llat PftIPOW .... 
up a River Basin Authority for optimuaa 
utilisation of river waters'.ja ... -of 
drought, ftoods and ~ waw .".. 
in various parts of .. ~ 



23 Oml AlfswerS l'ULY 29. 1988 Written A,..,wers 24 

(b) if so, the time by which the pro-
posed authority will be set up; and 

(c) the powers and functions to be 
exercised by this Authority? 

THE MINISTER OF LAW AND 
~STICE AND IMINISTER OF WATER 
RESOURCES (SHRI B. SHANKAAA-
NAND} : (a) to (c). The National Water 
Policy recognises the need for establishi1!g 
appropriate organisations for the planned 
development and management of a river 
basin as a whole. Since the matter involves 
both the Centre and States, and legislative 
measures would need to be taken. no 
specific ~ime-schedule can be indicated. 

SHRl H.N. NANJE GOWDA: Sir, 
while the National Water Resources Coun-
cil was considering the National Water 
Policy, some of the Hon. Members' of 
Parliament, more than 50, gave a memo-
randum indicating to consider about 1 3 to 
14 important points while enunciating the 
National Water Policy. Now, you are 
telling that "Water Policy recognises ... " . 
That means you have finalised the National 
Water Policy. If that is so, I would hke 
to know whether you have finallsed the 
National Water Poiicy and the same 
is approved by the National Water 
Resource Council, If so, 
what are the salient features and when it is 
going to come for discussion and approval 
in this august House. 

SHRI B. SHANKARANAND: Sir, I 
may teU for the benefit of the Hon. Member 
that the National Water Resource Council 
has finalIsed the NatIonal Water Policy on 
9th September, 1987. The Prime Minister 
presided over the meeting and all the Chief 
Minist~rs of aU the States, who were the 
Members, were also present. 

With regard to the Memorandum that 
was submitted by M.Ps., as indicated by the 
Hon. Member, during tbe draft formulation 
of the policy itself these points were taken 
into- consideration and all those aspects 
which are mentioned in the memorandllm 
W«C considered and then the draft was for-
mulated. It was finally adopted by the 
National Water Council. . 

SHRI B.N. NANJE GOWDA: Sir, 
the 2~ per cent i»f the assessed drought 
area lies iD KanJatta in Chitradu~sa re&ion. 

So, I would like to know whether lb. 
National Water Policy recognises the need 
to fully fund the Irrigation projects located 
in drought prone areas. If it is not consi-
dered, would the Minister assure us that he 
will take up the matter again with the 
National Water Resource Council and 
make it a policy to ftiUy fund the pro~ts 
in the drought prone areas? 

SHRI B. SHANKARANAND : Sir, th~ 
~on. Member's s.uppIementary is entirely 
dIfferent because It pertams to funning of 
the project and it has nothing to do with 
the main question. 

SHRI V. SOBHANADREEsWARA 
RAO : Sir, about the optimum utilisation 
of water in the entire country I would like 
to know from the Hon. Minister whether 
t~e Government of India will take up a 
tlmg-bound programme for clearanoe of 
severa) irrigation and power projects that 
are pending for approval with the Govern-
ment of }ndia because for severai years this 
wat~r is going wasted and is not being utili-
sed In the fileds. So, will the Government 
take up a time-bound programme to clear 
these projects? I want a categoflcal ans\.\cr 
from the hon. Minister. 

SHRI B. SHANKAR ANAND : Sir, it 
depends upon the time-bound programme 
ado~ted by the States in submitting their 
project reports. 

MR. SPEAKER : Question Hour is 
over. 

WRITTEN ANSWERS 'TO QUESTIONS 

[Engl,sh] 

lDBI A!tsistance for Modernisation of 
Texttle Mills 

* 4 5. SHRI VAKKOM PURUSHO-
THAMAN : Will the Minister of FINANCE 
be pleased to state : 

(a) the total amount of assisWlce given 
by the Industrial Development Bank of 
India (lOBI) for the modernisation of 
textile mills in the country durina 1987-88; 
and 

(b) the names of textile mills which 
have received assistance along with the 
amount of assistance Jiven to each mill ? 




